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Contract Bond No....Qi./. SE-ol , 22 Dated 7. 5- 202 E

Name of work  SFug areqier @ ar=aeia fAgraar &= arener @ faag ga e
¥ eRew deumell gvex @rdtw dewnd d@ fore mex anf ¥ uid | uid
11 @1 Ffor srf (o 1 & 3 @ 3.00 fafio) |

Name of Contractor I f¥awmer fag a+tan

Special Conditions General Condition of S.B.D. M.F.83 M.F.83 f no 79/97

Estimated Cost Rs.- 16135346.06

]

*

Tendered Cost Rs.-  16085405.14 -' fT Q.2
‘ = B 2 -

Date of Start. F-05=-26272 2/

Date of Completion- £~ 6 &~ 2625 e

Performance Security- 807000.00 vide rs 807000.00
Tdr no 0403892 f&-8070005.00 dt 26-04-2022

It is certified that agreement of the above work in favour of the above contractor

containing pages 1 to...J4@......... has been checked by me and it is in accordance with
terms & conditions agreed upon. ¢—¢‘.Ju-"l"ff‘f-'.‘—.-"'-T v dmanben ,:~_.I,_9L~..,‘.. sty m..ArH(‘
P LT L Te A b .n‘,lx"""‘““"L e e }_ ;_,.,._.h ,.f_.f,_;_, L_.;.J... ) '-.-l‘!.t] o '.5 e
Teeh b cal  Lamaedr'on - BOL ot (Chmabife & 3lprlel 1ioq
| “_,-,,_,g»_-\-‘:..‘,'r-h. s «.r{- to-n =,}),.|_4_,.’|_._‘Z.1‘_, —fe (LA f" T o Srmn,
R
EE/ "---.- /
Bond Prepared by me Divisional Accountant . -
Il P
(Camp clerk) «BTo
“Ll/ el



——
—
1

Rigs
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_ Reisea)  scuppuLE B (4 dod ) 1% =) A
_ CHEDULE"B" (1))  (Med11 174
I

| —_— e TG A o ) Yewme wn Al ey il 1 Prator wed | |
Cost 01’Tendc:r f‘;ﬂl‘%@i*a-—- - -ﬂm_w“1"I'i|1[e‘r,f'c‘,_,np|¢|i,,};' - - - - {~
Earnest money- Rs. 320000, g¢ i ] pletion- 12 Months
Date of calling Tender- dy 27, 1.202) . anidig f’ﬂc_’_‘f'f"____‘_%{’ ;:;—___ '- ’:‘——
S.No. tem Of Wort i P‘_"‘iff‘_'_[‘"“i_'?_’ﬁ ,-I:?“flcr'dl__?_"_"_"_jyf? “_.'.__{ J
Construction of back pillars of T e _Quantity E‘.'f"_'J Infigurs | Ir_:n__rq;_j”“'

Plastered with 1:4 Mortar, o length -'goﬂol;ne maF;or}ary and
m, widih1300mm

1 |and height 400mm of whijch {
level as per Fig. 1600 1 100 mm shall be below ground| 226000 |nos | 24220 | R% w0 hundred forty two |
_ (5 ang . 7 and twenty paisa oal |

Clause 1602.3 of MORD g echnical Specification
[ |Construction of Job plllerseglfn;:;|01ng |

Plastered with 1:4 Mortar, of 6 stone masonary and
2 [and height 600mm of which 1""91h 400mm, width 400mm ,
MM shall be below ground| 2000~ | nos 5599} Rs. five hundred eighty

Fig.
level aseggr4 9. 1600.4 (d) ang Yochal
Clause 1602.4 of MORD g ecifications Chnical Specification

nine and ninty paisa only

iﬁva:t?:n i:ssor.;:t. "l side cutting i g ¢ yeps of soil and —
' as sit
3 |including lesd upto 30 m ang Ii:"‘:l":‘ob‘lysmechanical means Rs forty five Lacs eighty |
including disposal surplys ey -9 M as per L-section|  1.000 _ | Job | 4582268521 | two thousand two hundre
per direction of engineer in ch';ar;:tad Materials and debris as g s :ﬂl :n red
—— \
4 |FOR RW AND B/W
Excavation in foundation for retainj
i ' Ning, breast walls etc, in all
es of soils and walls etc, in a
4.01 gf lus materia?asmd‘a . c’uf""Q all lead, lift and disposal of
; fDd . : per direction of engineer - in - charge, as| 620.100_|cum| 364.80 Rs. three hundred sixt
per drawing and technical specifications Clause 305.1 of e & four eighty paisa only
MORD Specifiction L 4 \
__-_—-__----——
Random Rubble Stone Masonry faig in 1:6 cement and sand
mortar, in breast walls, retaining walls, parapet _
4.02 |etc. including supply of all materiaj Iabo'uf T&?’e;;dsr?yl:ﬁt‘;:s- T - ) Rs[.i threef thousgnd six
etc. complete as per drawing and technical specifications| - redp:;;:tsnr::: .

Clauses 702, 704, 1202 & 1203 of MORD l

Random Rubble Stone Masonry laid Dry, in breast wals,
retaining walls, etc. including supply of ail material, labour, e s i i
4.03 |T&P and royalties elc. complete as per drawing and| 1226.850.|cum | 205320 - oo thousand fifty
technical specifications Clauses 702, 704,1202 & 1203 of three twenty paisa only
MORD Specifiction

\E

Hand Packed stone filling in back of wallls including cost of
404 all materials, royality, T&P etc. complete as per direction of 103.5
"~ |Engineer-in-  charge. (As per PWD Uttarakhand '

Rs. eight hundred sixn
three thirty paisa only

o

N

0 |cum| 863.30”

specifications)

5 |For 1m Span R.C.C Culvert j
Excavation in foundation for retaining, breast walls etc, in all \
types of soils and rocks including all lead, lift and disposal of R, three hundred sy |

5.01 [surplus material as per direction of engineer - in - charge, as 1335.99&7’ cum 364:8/0 four elghity paiéa onl\"
per drawing and technical specifications Clause 305.1 of] sy p -
MORD Specifiction

Rs. six thousand two

Providing concrete for plain/ reinforced concrete in open
foundations complete as per drawings and technical 106.880|cum| 6209.80 | hundred nine eighty paisa

502 :p;giﬁcations Clause 802, 803, 1202 & 1203 Nominal mix il
Stone masonry in cement mortar for substructure complete Rs, three thm.rsmjd n'm:nl
5.03 |as per drawing & technical specification Clauses 702, 704, 419.220 | cum 3922.90 - | hundred t\\iem} two ninery
l 1202 and 1204 In cement mortar (1:5) paisaonly |
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? ate, incluging supply of all material |
| ¥ %Iﬁie + labour, T&P and royaltiies
“~jetc. coqIpiple. @s per drawing and (ech, 234000 |cumn| 2Z6E960 | hundred eighity '
|Cla'uses 02. 704, 1202 & 1203 of MO;%\nlcal specifications \ _ nindred ~'-?"'ILU"':" x:’r;. :'
L Specifiction paisa inly i |
""_.___-_—_7 __—‘__'-‘—-_____
Random Rubble Stone Masonry |ajg e e g . ; .

Ka. two thousand fifty !‘r.r.u;!

retaining walls, etc. including supply of all materlal. labour
and twenty paisa only [

05 |T&P and royalties etc. complete gg
! technical specifications Clauses 702, 704pl;aogr1wl?go;nc:
l MORD Specifiction ' 0
Providing concrete for piaimW—— il i i .

i coner en
foundations complete as Per drayjngg anedla t:‘chon';caf SRR
5489/ cum 6905.'{0 hundred five and vevensy

48.800 |cumn 2053.20

-~

108 |specifications Clause 802, 803, 1202 & 1203 Nominal mix
R REY N : paisa only

plain/reinforced cement concrete in subgyrey, g W Srraname

; : ure complete as <
o7 [P s o2 ans 1204 calon Ciauses 802, 804, N R e
597 Igos, 606 B07, (For height upto § m) RC.C.| "0 || 40920 hundred cighty nine and
[ fomteM2s ‘ thierty paisa only
~TSupPyng fitting and placing HYSD bar reinforcement (Fe e
i |415)in substructrue complete as per drawings and technical
Rs. seven thousand four

| specification _Clauses 1002, 1005, 1010 &

§.08 [1202 (The reinforcement steel shall pe procured from original

= |(primary) steel producers as per clayse no. 2011.3.1 of

J MORD 5pe16?;33u°ns (First revision'2014) and IS 1786:2008
clause no. 1.

ﬁ;‘ﬁa‘ﬁ?k!_eF stor;fy ﬁHTrl;s:: in back of wallls including cost of
all materials, royality, etc. complete a i i i

09 |gngineer-in-  charge.  (As  per PWsterch:c;t‘i‘:r;ncg 198._'5,@/ e Bl T A oo

| |specifications)
Rs. one thousand three

Construction of coolie walling including suppl
g y of all material,
labour, T&P etc. required for proper completion of the work
54.000_-| cum | 1336.501 hundred thirty six and fifry

60.25‘.3' gt 7459.72 v  hundred fifty nine and
i seventy tvo paisa only

three and thirty paisa only

LI per direcﬁon_ of .Engineerin- charge. (As per PWD -
Uttarakhand specifications) paisa only

=

F WBM Grading‘[

~ |Providing, laying, spreading and compacting stone

aggregates of specific sizes to water bound macadam
- |specification including spreading in uniform thickness,
hand packing, rolling with three wheel 80-100 kN static roller
in stages to proper grade and camber, applying and
brooming, crushable screening to fill-up the interstices of
coarse aggregate, watering and compacting to the required
density Grading 1 as per Technical Specification Clause 405.

Construction of parapet as per drawing attached including all
materials, labour and t&p etc.
Excavation in foundation for retaining, breast walls etc, in all

Rs. three hundred sixty

types of soils and rocks including all lead, lift and disposal of
surplus material as per direction of engineer - in - charge, as| 11.690 /| cum 364.80 four and eighty paisa only |
per drawing and technical specifications Clause 305.1 of| . o | LTy IR |
o=
l

MORD Specifiction
Rs. six thousand two

.-f Providing concrete for plain/ reinforced concrete in open
5 foundations complete as per drawings and technical 12240,/ cum| 6209.80 |* hundred nine an d eighty
; P specifications Clause 802, 803, 1202 & 1203 Nominal mix / oaia caly

1:3:6
Providing concrete for

foundations complete as per
specifications Clause 802, 803, 120

60.750 |cum| 2492.00 - Rs. two thousand four
s, hundred ninety two only

8.01

~ Rs.six thousand nine
hundred five seventy paisa
only

plain/ reinforced concrete in open
drawings and technical 19,140 Jeum 6905.70

2 & 1203 Nominal mix

, W

12.760 , [cum| 329.50 ,
. v

.8.04 [Loose stone for parapet

I |
s V/\h\\( W
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r"'* wmta wakning of parapet walls of CD work and tree truncks
’ ing two coats on parapel walls and tree Irunks| .4z 450

te h
qcl aration of surface by cleaning scraping etc. as .
) mw pecifications Clauau 1915

'pe S S—— -— -

Rs.

lwenty one and lliy

i gly
Rs. seventeenbang fourty

1

ce Drmns in Soll
--,..ff:tm ction of unlined surface drains of average cross-

Son
,-' 40 sgm in soll ines, grades,
onal area 0. 0 specified lines, g ;
dimensions. Excavated material to be used In 2626.000

9 1s and
::mnkmem with a lif upto 3m and |ead of 50 m (average paisa only
llead 25 m) as per r“ﬂ[‘f“_’?_l}_ejl_ﬂjallon Clause 307. | o
flometre Stone SR ——————— -
:,elnforced ment concrete M1§ grade kilometre stone/iocal ;
stone of standard design as per |RC:8 fixing In position |
0 painting and printing, etc as per \
.| jrawing and Technical Specification Clause 1703 lil
“Re. two thowsand T
ary Kilometer Stone (Precast 3.000 i |
J.01 ’Ordm y ) ~hundred ninety three and “l
twenly paisa only |

Rs. seven hundred thirty |

\
]

02200 m stone (precast) 13.000 |nos | 738,70
; _~|eight and seventy paisa only|
_'_—-—H——_

iding and Laying of Mechanically Woven Double Twisted
| shaped Gabions (Zinc plus PVC coated), of size
3mximXim with two diaphragms at 1m interval, having

mesh opening 100mmx120 mm, mesh 17
wire diameter 2.7mm/3.7mm, edge/selvedge wire diameter 4‘020/’ Row| 9000.00 Rs. nine thousand  only

3.4/4.4 mm and lacing wire diameter 2.2/3.2 mm. (The work| -~
includes filling boulders in
the qabions).

Removal of Unsu_itable Soil with Disposal upto 1000 m
Removal of unsuitable soil including excavation, loading and
disposal upto 1000 m lead but excluding compaction ground e

supporting embankment subgrade replacement by suitable AEEI ) ey o "‘Y;‘Bh‘ Tl'd e
soil, which shall be paid separately as per Clause 303.5.2 as L/ , e
per Technical Specification Clause 302.3.11 l

i |

A

Conditions
All the works shall have to be carried out as per detailed P.W.D. specifications and as per directions of the Engineer-in-

charge.
The quantities provided in Schedule 'B' are approximate and are liable to variation for which no extra claim shall be

entertained.
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....% above/below from above quoted rates/on quoted rates.
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